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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ's): DELHI
ORDER

In view of official exigency, posting & transfer of following Driver is made with immediate effect :-

SN Name of the driver & EC i . - Fromf ﬁ'iff‘“ i Q‘P*t? ‘S'J‘i'r;&,;"%“‘mﬁf‘ té’%f;g{‘m

o T B < B LT
1 1+ Sh. Surender Kumar | Pool Car Sectmn, Pool Car Section,
S/o Sh. Balbir Singh, l Dwarka Courts, New Delhi Rohini Courts, Delhi

(to be attached with Ms. Nisha Sahay Saxena,
I Ld. Principal District & Sesslons Judge {North-Wesl)

EC-10045/35133087
: Rohini Courts, Delhi)

Note:-

{a) The Drivers posted with the respective Principal District & Sessions Judge(s) may be used by the Ld.
Principal District & Sessions Judge(s) as attached with him and also for other official exigency of the entire
District under his controt as per the discretion of the respective Ld. Principal District & Sessions Judge.

ib) Non-compliance of the abovesaid transfer/posting order or |mmed|ately proceeding on leave shall be
viewed seriously & considered as deliberaie lnsubordmatlon and the erring official wiil be liable for suitable
disciplinary action as per rules.

(c) The abovesaid driver is directed to comply with the transfer order & takeoven‘handover the charge of
respective Vehicle(s) if any, and join their respective place posting immediately.

This issues with the approval of Ld. Principat District & Sessions Judge (Hgs), Delhi.

(Narewmar L.aka)

Office-in-Charge, Pocl Car Section,
Tis Hazari Courts, Delhi.

No 34967 C’E{J%Carsfr&PITHCIZOZG Dated ﬂ_{)’iUN 2026 |

Copy forwarded for information and necessary action to:-

The PS to Ld. The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.

The PS to Ld. The Principal District & Sessions Judge {South-West), Dwarka Courts, New Delhi.

The A.Q., Accounts Branch, District Courts (Central/S-W District) Tis Hazari, & Dwarka Courts, Delhi/New
Delhi.

Fersonal File Admin. Branch lll, {Central/S-W District) Tis Hazari & Dwarka Courts, Delhi/New Delhi.
Dealing Assistant (Leave, ACR seat, Service book seat), Admn. il & Layer Seat,Tis Hazari courts, Delhi
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foruploading the order
\_,Bﬁol':a Dealing Asst., Website Committee, THC with the direction to upload the order dn the “Employees
Carner” {on website).
7. The Branch Incharge, Pool Car Section, Dwarka Courts, New Delhi.
8. The Driver concerned with the directions to join their respective place of posting immediately.

Office-in-Charge, Pool Car Section,
Tis Hazari Courts, Delhi.
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